
HIGH COURT OF DELHI: NEW DELHI
SHERSHAH ROAD, NEM/eDELHl—11_()503

. OUT-AT-ONCE

No. lg! '5 5 /DHC/GAZ.IlB/G.8/DTC/2023 Dated: ,_Q¢fl\ gl lb lg

From:
.. 2 l‘= QThe Registrar General, ‘

High Court ofDelhi,
NewDelhi. __{_ -1.

To, “ l '

The Principal District & Sessions ludge [Hqrs.),
Tis Hazari Courts, l‘
Delhi. -

Sub.: Eilling up of the post of Sr. Manager (Law) in Delhi Transport Corporation on
deputation basis.

Sir,

I am directed to forward herewith a copy of the letter dated 02.08.2023 along with
the Recruitment Rules/Advertisement issued by the Delhi Transport Corporation, Govt. of
NCT of Delhi, for filling up the post of Sr. Manager (Law) in Delhi Transport Corporation on
deputation basis and request you to circulate the same amongst officers of Delhi Iudicial
Service and send to this Court duly verified application of the willing and eligible serving
officer(s) of Delhi Iudicial Service only in the prescribed format on or before 11.09.2023.

M‘
$1? Ow Yours sincerely,

{Amit arayan Bharthuar]
Assistant Registrar [Gaz.IlB)

for Registrar General
Encl.: As above . .

ll" ljils 5/’
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!i\l integrity Ccriilicaic.
l\',‘ |’hom copies oll lust Fvv years .*\Pr\Ks lia\'in;_' "\/cry lfivuzl 1*: .1‘:-»-.-r

grmling.

3 The lHilXl|1llllI\ age limil l'n|" a|»puin||n4:nl hy tlepumllnii \l\.|il tlnl l\r' l-,\.;<-i-‘ling
50 years on ihc closing dun; urrcccipi ofrlic applicmioiis i.c. l$.0';'.2uZ3. I-‘u:".!:c:". 1:»:
eligibiliiy crilerin as per the RR; slmll also be determined \~".r.i. the closing dale oi
applicziuon i.c. l5.09.20'Z3.

4‘ AppliCflliOl1S received after the last date |.e.1l5,0‘),2()23:ur UlllL'|'\\'|§¢ [bumi
incomplete will not be cntcrtaiiied.

I-Incl: As zilmve.

Your llllll\|l.|ll\'.

\
»§§%~5l\“”ll ‘I Z
M.1n:igcril' s1

Mmiager (Petal _
[D1 C Gog‘ Ql NCT Ol D_6ll'\4l
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l)l{l,lll 'l‘l(.»\.\fv'I’()R'l' (I()RP()RA'I'l()N
((§()\'i-IRNMI-IN'l' OF NCT OF DELHI)

l.l’.ES'l'.-\TE: NEW DELHI.

l)'l'(T invites :1|1plications for the following Group A & Group B posts
for tilting up the sonic on deputation basis in DTC from the otiiccrs of tho
(‘t-ntral/Stalc (lovurnment/tinion Territorie~:!Autonom0us Bodies/public
St-t-tor tindurtnkings/Stzitutory ()rganizationslRese:trcli Institutions]
llnlversitll2s/Semi-(iovernlllutll Urgtutiwatious. The period of deputation
shall he initially for :1 period oi‘ three years which is extcnduble us per Dot"?
guiclt-li|it-s:-

ltltlL' oi" the Post l Grutlc Pay (us per Number of posts”.
6"‘ l’.(f. in Rs.) and
pay niatrizclevel in _ |
ll: P ‘

_—'T;'~_i_i"__¥

Z3 i

7 (.
1. Dy. t.7(§.\'l (Mt-cli.) 76tl(l/-(Pay Matrix 04 I

Level 12) ila -~-- ~ .--~-- --- . -..»- . . ___. .___.__.._ _ .__. _ _ __._._ .._.4___,___;:. l)_v.(?(i.\l(Tr.) 7600/-tl’u_v mu-i.t ii? ;
______1§_wl11) _ _p

3. ~l)y.(I(i.\"Itl'l') 7otltl/-(Pay Matrix Ill
l . .. '! . .l<t\fP!..l2l..._.-..,.______t_..-.._ ....__

(llM“ lSI‘..\’lttll£lflCl'([Tl (ifitltll (Pay Matrix ----------W

.h'r.;\iiinugcr (.0001 (Pay Matrix iii ' A
l Level ll)

l l (Lauri *"""‘="“d V‘ 1 i
l_....-___. ___--___ _. .____......_._ V __.
- 6. 'r.M:i|iu;:er 6600/ (Pay Matrix 01 i

Level ll) 5

-.-L.i_____+___Y.‘V

' ct»-in
7. r. I\-liiii:i1;t~r goolltll (Pay Matrix tll

l “ I.t~wl ll)
3 tl~Ilt*t'll l

t___._.- s... --_____i__.___.__.____.----....-__.___. _
Mgr. (Civil) Jtltltll (Pay Matrix 01

_ ___fiv___-_____w______A__‘ _ _Ll.-vol ()3)
-1. | Mgr. o-zit-t-1.) tiiiliiiil (Pay l\‘ItllriX 0 ” i oi ” i ‘

______’L______M____ Z _§,<'v¢l 08) ___
“The number of posts to be tilled are subject to variation. The pay of
the selected nt'tit'crs shall be regulated in accordance with Department
oi‘ Personnel and ’I‘rninin;_', ().M. No. 6/8/200‘)-Estt. (Pay ll) dated
l7.ll6.2l)lll and as aincitded from time to time.

'_i_____

?¢I

1. The contents of |'cl4:vanl columns oi‘ the Rks duly approved by the
I)'l‘(,' Board for the post of Dy. (TGM tMet'h.), Dy. CGM (T12), Dy. CGM
tl'l'l. Sr. .\ler. (IT). Sr. Mgr. (l.:iwl. Sr. Mgr. (Civil). Sr. Mgr. (Elect).
Mgr. (Civil). Mgr. (tilt-ct.) are re-produced hereunder:

til I) '. ("GM .\lecli.
r——-—————-—————- —-— —-— —~ '—~-— —— ---- ———— ' 1
7. Edticzitional and other i Essential:
qualit'ici1liuns t'rt|ul1‘l:tl for dirt-ct l ilDegree in Mechanical or
l‘0L‘l‘t1ll5. Automobile Engineering of a

l rt-coguized University or equivalent. .
l ii} About 10 yenrs experience in u ‘
l responsible capacity in at automobile

workshop of n reptile connected
i I both with maintenance and repairs.
<_,___, ___ “_________, _ _ I l5llA‘l"‘i'1i5"'1"l“¢' *‘-“P"Tl‘"'°“-._ll!.._EL



Road Transport Undertaking
including preparation of standard
estimates and planning for
efticiency.
(Qualifications relaxable at
(.'orpomtion‘s discretion in case of
candidates otherwise well qualified).

ll. in case of recruitment by
promotion. transfer grades from
\\'hich promotion to be made.

lginskr on deputationfitransfer:
Olficer under State Transport
Undertaking/Public Transport
Corporation with requirement laid
down in column 7 above:-
Atil Holding analogous post
regular basis.

O5

Ur
iii) With five years regular service in
the Pay band of Rs. 15600‘
3‘)10U+G.P. RS. 6600/-.

(ii) DY. (.'(§.\l t'l'r.}

. 7
qualifications required for direct
recruits.

. Educational and Other Essgntiglg
i) Degree ol' a recognized University
or equivalent.
iii At least 7 years experience in a
responsible supervisory capacity in
the Tratiic Department or :1 big
Road Transport Undertaking,
preferably big city Transport
Undertaking.
iii) Special knowledge or an
experience in Planning of routes.
schedules and allied matters.
(Qualiiications relaxahlc
Corporation discretion in case
candidates otherwise well qualified 2.

35>._.-¢

Desirable:
Diploma or a certificate oi‘ ill
Institute of Road Transport oi‘ lndi
or equivalent. _ ______p_ _

if-3'9

ll. In cnse of recruitment by
promotion transfer grades from
which promotion to be made

tiiit I)\'. (‘(;\t tl'I'1

Transfer on deputation/tmnsfer:
Officer under State Transport
Undertak.ing!Pul>lic Transport
Corporation with requirement laid
clown in column 7‘ above:-

Atil Holding analogous post on
regular basis.

Or
ii) With five years regular service i
he Pay band of Rs.15600~
__9i[lt)_+_(;.l". Rs. 6600/-1*,’-».—t

S

' 1 . l V l<Iducational and other i Fssential:
|__qg:ili_licn_t_i_on_.s_Jjglgred for direct I AG) Master‘s Degree in Computer
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l

recruits.

It

!

Applicutlons/Computer Science or
i\l. Teclntwitlt specialization in
Computer Application) or BE! B.
Tech in Computer
Emgineering/computer
Science/computer 'l'echnolo;;_v of a
recognized University or equivalent.
(ii) For Programmine,
8 years experience of Electronic
Data Processing/Computer Oriented
(lptiiuization/Intormatiou or
Statistical System out of which at
least 4 years experience should be in
actual computer Programniiug; and
System Design.

OR
Btil Degree in Computer
Application/Computer Science or
Degree in Electronics/electronics &
Communication Engineering t'rom a
recognized University or equivalent.
(ii) for Proprainming
10 years experience of Electronic
Data Processing/Computer Oriented
Optimization/Information or
Statistical System out of which at
least 5 years experience should be in
actual Computer Progninuning and
System Design.

OR
C t i) Masters Degree oi‘ u recognized
University or equivalent or Degree
in Engineering of a recognized
University or equivalent.
tii) For Prngrutptninp
12 years experience oi‘ Electronic
Data Processing/coxnputer Oriented
Optimization information or
Statistical System out of which at
least 6 years experience should be in
actual Computer Programming and
Svstcm Desi;-u.

pronlotion/deputation/transfcr Government/Union
griules from which transfer to be 'l‘erritorieslAutonomous
made. hodieslPublic Secto

I

l

i

*1

Uudertaldngs/Statutory
Organizations/Research institutions
Universities/Semi-Governmeut
Organizations etc.
(il Holding analogous post
regular basis.

\

C_-

OR
(ii) with 5 years regular service in
posts in the scale of Rs. 15600-
39l(lll+GI‘ Rs.fi6lllil- and
(bl possessing the educational
qualilicutions and experience
prescribed for direct recruitment
under column 7.
'l'hc departmental ofticcrs in the

i
l4

l
i

l

1
i
r

“ii.”‘iii.|_a§—oF_i;eci‘liiUtll:l1l hy mo ()mcer.FiIF'it¥{$"FFiT1i-Tinsoil-T

I

!feeder category who are i_i_i__tlic__tlir§tJ'



line of promotion shall not be
eligible for consideration for
appointment on deputation.

Period oi‘ deputation including
period oi‘ deputation in another ex-
cadre post held intmediately
preceeding this appointment in the
same or some other
organizations/department or
Central Government sltall ordinarily
not exceeds 4 years. I

(iv) Sr. .\-lpr. §1'l')

I

| P

other
direct

7.Etlucationul nod
qualifications required l'or
recruits.

I

Essential:
A(i) Mastcr’s Degree in Computer
Applications! M/l’ech. (with
specialization in computer
Applications) Or Be/B.'I'eclt. in
Computer Engineering/Contputer
science/Computer 'l‘echnolog)' oi‘ n
recognized University or equivalent.

(iii Five years experience oi‘
Electronic Data Processing, out of
which at least two years experience
should be in actual proppamnting.

Or
Btil Degree in Computer
Applicntitmsl Computer Science or
Degree in Electronics/Electronics
and Communication Engg. from
recognized university or equivalent.

(ii) 7 years e.\-pcricnce of Electronic
Data Processing work out of which
at least 3 year experience should he
nctnnl programming.

(T(i) Master's Degree of a recognized
university or equivalent or Degree in
Engineering of :1 recognized
university or equivalent.

(ii_)8 _ve:u's experience of Electronic
Data Processing out of which at lens
4 years experience should be
actual computer progranmtinn.

()R

5"?‘

l)(i)A level Diploma undcr
DOEACC Prognmtnte or Post
Graduate Diploma in computer
application offered under university
prograntme lpost polyteclmics.
Diploma in Computer Applications
awarded by Slate Counsel of
,\technical Education or equivalent.

(ii) 8 yours experience oi‘ lilcctronic
__l_)_ata Processing work out of which

I

1I
I

1



l

at least 4 years experience should he
in actual prugranuuing

'l'r',|nsfgrm1 gggugalion:
Suitable Officers holding mialogoirs
poshi under Stale/Ceulrul Govt. or
Stale Undertaking/Public Transpon
Cuxpumliuii.

(Y) Sr, .\l;vr. glxuwl

7.Educu1ioua] and other
quulil'ie:|lim1s required for direct

I recruits.

5

1

>-4 in came of I‘L‘l'I‘lilillIl.'I‘l|. by
prumutinn/<lepulzllion/trzmsfer

: grades from which
| promolion/deputation or
uppointmeul on short-term (‘(H1l!'flL'i
In he mzule.

(vi) Sr. .\‘lyr.1(‘i\'ilg

I 7. an l-Iduemionul 1|ualilieu!ion.s

-1; l~l.\periem'e

,- lirluculiounl nml other
qlmlificnlions rr.-quire<l in ease of

i ree|'uitnu~ul by
g promotiuu/depulutiun/1l':u1sl'e|'.
l grazle l'mm which
promotion/dupululimi/transl'er in he
inude.

i.

_ . . , 4'_.Ii§§ii)(;(R]d kM“'1¢<l '9_9f..L»§J@szz1£lw:§;_l.-

l (forpomliuu.

Qualifications:
u [Academic
Emaentxxilz
Degree in Law of a recognized‘
University.
la) Egpcriencez
A practicing ails-oczntc with ten
years experience of comluetiug
cases in Civil and Criminal Courts.
(Qualifications rcluxahle at DTC
l!uard’s diseroticm in ease of
candidates otherwise well qualified).
DESIRABLE:
ii Experience ol‘ conducting cases
before Labour Tl‘ll$l.ll1illS and Motor
Aeeicleill Claims Trilulunl.

'l‘rz|nsi'cr on dcgntuliouz
Suitable ()l‘liecrs holding analogous
posts uncle!" St:\lelCenlr:1l Govt. or
Slate Undertaking/,I‘ul1lie Transport

- .l“!£!ii*L_i"£-_____________l___,-._..

lissenlizil: l
(1) Degree in Civil Enigineering from
h recognized Universil_v or
equivalent.
(2) 5 years experience
(lesignlconslruction/muinlcnurice
imlusl rial/resiclentiul/commercial

in
of

Trunsler on _ depulnlionltransfer:
Oliiccr under the Central/Stale ‘
Govt./UT (iovt./Public Sector E
Undertaking, Autonomous Body ele.
with requirement laid clown in
eolumn 7 nbove:-

l

Ali) Holding analogous post on I
|'egul:\r basis.

Ur
(ii) With 05 years regular service in
the Pay hand oi’ Rs. 15600-__________



| x
l

‘ Jtlltlth-Gt" of Rs. 54tlll/- Pay Matrix
‘ Level 10 in 7"‘ P.C.

O '1

t iii) DegreelDipi0ma holder with
05/08 yeans regular service in the l
P3)’ baud of RS.93UU-$4806/-+G.l’. Of l
Rs. 48tl(ll- Pay Matrix Level 8 in 7"‘ ‘
P C 1

' Ur
tiv) Degree/Diploma holder with

l 05/08 years regular service in the
Pay hand oi‘ Rs. ‘)3tlll-3~l8tl{l+G.l’. ot
Rs. 46tl0/- Pay Matrix Level 7 in 7"‘

| P.C.u __..,. ..___.__ _ .._ _..-._. _ _

l\-ii) Sr. Mgr. tlileet.[

7. l-Lclneational and other
qnnlitientions required for direct
reeru its.

(viii) Mgr. (Civil)

7. Eclueational and other
qnalit'ieations required for direct
r_eerui_ts. ’ W N 7 A _ _ >_‘__*______
ll.ln ease of recruitment by
promotion/transfer grade from
which promotion to he matte.

t

. . . .-...._..;L__E1.____._......T.............. >»<40 ..._,

‘_?__.._._______..___.... _. .. __.-.__....___._.t._,.-

l
ti) Holding analogous post

1‘ 05/08 years‘ regular service in the

33 -1T2.

_.___._-._._.l

ESSl~‘.NTlAL: ' 7 7
il Degree in Electrical Iinginecri
from a recognized University
equivalent.
ii) 5 years experience in providing
repairing and maintaining electrical
installations for
industrial/eoinmercial/residential
buildings.
'l'ransl"er on clenutation:
Suitable Officers holding analogous
‘posts under State/Central Govt. or
State Undertaking/Public Transport
(‘o mration

i

%
I
li
l

Essential:
Degree in Civil Engineering from

. recognized Universilv._________ H __
l flf_ransfer on deputation/transfer:
‘ Oftieer under the Centnul/State
Govt./UT Govt.lPublie Sector
Undertaking/Autonomous Bodies etc
with requirement laid down
Column No. 7 uhove:-

Z‘-7

i1

5.

Q- - -

regnlar basis.
Or

(ii) Degree/Diploma holder with U5
years‘ regular service in the Pa)"
hand of Rs. 93tl0-34800+(;.l’. of Rs.
46tltl/- Pay Matrix Level 7 in 7"‘ P.(‘.

Ur
liii)Degree/diploma Holder with

Pay hand of Rs. 9300-3-$8llil+(i.l’. of
Rs. 42tltlI- Pay Matrix Level 6 in 7

w l

tixl :\l;1r. tl'Ileel.|

":1TA



r._

I
1

l

7. liducatitmal and other
qualifications |'equiretl for direct
...!:e‘:"!3e!§-

Essential:
i) Degree in Electrical Engineering
from a recognized Universitv.

ll. In case of recruitment by
promotion/translbt‘ grades l'r0m
which promotion to he made.

__ ~t_._ .

lggggfer on tlemttation/tr:msl'er;_
0l‘l'ieer under the Central/State
Govt./UT Govt./Plihlic Sector
Undettakingjikntonomons Bodies:
including with requirement laid
down in Column N0. 7 ahove:-

(i) Holding analogous post on
regular basis.

Or
(ii) Degree/Diploma holder with 05
years regular service in the Pay
hand of Rs. 9300-348ll()+(§.l’. oi’ Rs.
4600/- Pay Matrix Level 7 in 7"‘ l’.C.

()r

(iii) Degree/Diploma Holder with
05/08 years regular service in the
Pay band of Rs. 930(0)-348(ltl+(I.l’. of
n.<.4200/- Pay Matrix Level 6 in 7'“
l’.C.

2. The number of posts to be filled on deputation are subject to
variation. The pay of the selected oflicers shall be regulated in accordance
with llcpartment of Personnel and 'l'rainin,<.I_ O.M. No. 6/8/2009—Estt. (Pay II)
dated 17.00.2010 and as amended from time to time. Eligible and willing
candidates should apply through proper channel on the prescribed
application performn up-loaded on DTC website i.c. httgs://dtc.delhi.;mv.in
The applications of only such oli‘icex-s/candidates will be considered that are
routed through proper channel and accompanied with the following
tlocun|cnls:-

l'hotocop_v of all educational qualification certificates.
Statement giving details of Major or Minor Penalties
imposetl upon the officer. if any. during the last Ten t l0)
_\'ears.
Vigilance. tlisciplinary & criminal clearance certificate.

(iv) lntc;:,rity Certilicate.
(vi Photo copies of last five years Al’ARs having “Vet)~' Good“

& above grading.

til
(ii)

(iii)

3. 'l'he maximum age limit for appointment by deputation shall not be
exceeding so years on the closing (late of receipt oi‘ the applications i.c.
lS.0‘).Z023. Further. the eligibility criteria as per the R115 shall also he
determined w.r.t. the closing date ofapplication i.c. 15.09.2023.

4. Applications received after the last date i.c. 15.09.2023 or otherwise
found incomplete will not he entertained.

Manager tl’LD-1)
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" *" Afhx self attested
recent passport size
photograph.

Full N2|nu'(i|| rzupiinl lvttvnr H _ __ _ _ _ Affix
Dam‘ nl' Birlhlin figure and \\"nrd.\'):__4__U _ __ _
(iuulm-r : M2111-/l"c|null~ _
n\'utium|lil_\': _ _
Svrvicc & Butch (Hupplicublv.-1: _ _ _ __ _ _ _
I-'atlu~r'~ Name: _ H _ _ ,
l'vr|m\m-11! »\¢l<l1'1'-¢~»' 1 . . _,‘___..._..-___,_._,.__....___.____.____.____,_____ __ __
Ad¢lrc.~;~; for curruspondunu: /(?nnlact/ Tcl Plmnc/Mobile Number/limail
zuklrcss : _ _ _
\\'hutlu.~r lmulongs toSL‘/5'1‘/()llC/Genera! :

1.\l§Q1g[lific:gli1nl1.<i:- ____ ____ ________ _
1-Iwuul Yum" uf l)i\-'i.<im| 31)uruliam Name Snhjx-cl =S\|I1_ic-cl
hvgn-v p:msing Urmlu ‘ of uflinamll of .§'|u-<'i:|li‘I.;|li0||
l':|s.~;\-1! "4. nl' the Unh'crsil_v I

.\I:|rk\' I)cgrm.-/ ‘
Diplunm
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12.

.~\u_\" ulhvr spucializud lrzcining/course under-la|kcn:_ __,__ _ __ _

D;-mils uf I-Inupioynu:nl/Expcricnm: in the relevant fields in c11ruu0ln;_',ir:ul
urclcr:

;_.__.-

w——

S. .='§‘5.'_~i)!'1'1co Posl Period Pay Band-l~ *Naturc ofliuiics
! lu.-Id

I"mm

Grade Pay

*" j ‘ "' *

..L

A

I
1 .

? __ , ________,___~__. I , _



l3.t\'ature ul' present employment i.c.
.-\(l-hut: or 'l'emp0rary or Qntts'i-
Perniunenl or Permanent

I-l.In case the present elnplnyntenl is
held on tleptttzttion basis. please state
uJ'I‘he date of b)Periud of
initial uppninlntenl un
uppuintnu.-at deputation
in parent
deptl.

t?lNttlnc of the purent'
ufl’it'elurganlz:ttiun to
which the applicant
belongs.

d)Name of the pus! nnd
Pay of the post held in
substantive capat-ity in the
parent depth!
ortzunization.

!;_l__l l
1 ‘" I s

15. Details of enclosures: Attested photocopies of documents in support of the
iutbrinatinn supplied in above columns. such as, Educational Qualification.
Date of Birth. SC/5'1‘/()B(.‘ certificate. Experience etc.

16. I hercbv declare that all the statements made in the application herein above
are true and complete to the best of my knowledge and belief. I undertake
that suitable action can he taken against me by the Corporation (DTC) for
furnislting false iltforlmttitm mentimted herein above.

Place-------- --

Datc--------- --

Name & Signature of the Ctmdidale


